SCHEDULEI
FORMA
PUBLIC ANNOUNCEMENT

{Reguiation 14 of the Insclvency and Bankruptcy Board of India
{Voluntary Liquidation Process) Regulations, 2017)
FOR THE ATTENTION OF THE STAKEHOLDERS OF

MJs. AFCHEM DISTRIBUTION INDIA PRIVATE LlMITED

1 ‘morcoamreaem ) memmmm

2. | DATE OF INCORPORATION OF 02/06/2017
CORPORATE PERSON

3, | AUTHORITY UNDER WHICH Registrar of Companies - Chennai
CORPORATE PERSON IS
INCORPORATED/ REGISTERED

4 | CORPORATE IDENTITY NUMBER / US1909TN2017FTC116398
" |LIMITED LIABILITY IDENTITY NUMBER,
OF CORPORATE PERSON

5, | ADDRESS OF THE REGISTERED BBC City Paark, New No.76, Flat No. 44
OFFICE AND PRINCIPAL OFFICE Biock 1, Phase 1, Anna Salai, Chinna Porur,
(IF ANY} OF CORPORATE PERSON | Chennai 600116.

6. |LIQUIDATION COMMENCEMENT DATE OF |93+ July 2021
CORPORATE PERSON

7. | NAME, ADDRESS, EMAIL ADDRESS, | Mrs. BHAGYALAKSHMIB R
TELEPHONE NUMBER AND THE Address: No 10 Dr, Radhakrishnan Streel
REGISTRATION NUMBER OF THE Charles Nagar, Pattabiram, Chennai -600072.
LIQUIDATOR Mail ID: blassociates2003@gmail. com
Telephone Number: 044 - 29570256
9840481702

tion Number:
IBBIIPA-Q01/IP- PO1159/2018-18/112125

8. |LAST DATE FOR SUBMISSION OF|22nd August 2021
CLAIMS

Notice is hereby given that the Mis. AFCHEM DISTRIBUTION INDIA PRIVATE LIMITED has
commenced voluntary liquidation on 23rd July 2021,

The stakehoiders of Ms. AFCHEM DISTRIBUTION INDIA PRIVATE LIMITED are hereby caled
upon 1o submit a proof of their claims, on or before 22 nd August 2021 (the date falling thirty days
from the liquidation commencement dale), 1o the iquidator at the address mentioned againstilem7.
The financial creditors shall submil their proof of claims by elecronic means only. All other
stakeholders may submit the proof of daims in person, by post or by electronic means.

Submission of false or misleading proofs of ciaim shall atiract penalties.

BHAGYALAKSHMI B R

Date: 2710712624 Liquidator for Mis. Afchem Distribution india Private Limited
Place: Chennai Registration No: IBBUIPA-001/IP-P01158/2018-19/121285




